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 STATEMENT  RE.  ACTION  TAKEN  हर
 GOVERNMENT  ON  ASSURANCES  ETc.

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  PARLIAMENT-
 ARY  AFFAIRS  (SHRI  B.  SHANKA-
 RANAND):  I  beg  to  lay  on  the

 PHALGUNA  9,  7896  (SAKA)  Papers  Laid  +  48०

 Table  the  following  statement;  show-
 ing  the  action  taken  by  the  Govern-
 ment  on  various  assurances,  promises
 and  undertakings  given  by  the  Minis-
 ters  during  the
 Lok  Sabha-—

 verious  sessions  of

 FOURTH  LOK  SABHA

 (ey  Statement  No.  XXX  ,  .

 it)  Statement  No.XXXVII.

 (int)  Statement  No  XXXVI

 {w)  StatementNo  XL,

 (०)  Statement  No  XXVII

 (छा)  Statement  No  XXXII,

 Sixth  Session,  ‘1968.
 Seventh  Session,  r96y.
 Ninth  Session,  1969.
 Tenth  Session,  ‘1970.
 Eleventh  Session.  ‘1970,

 Twelfth  Session,  r970.

 FIFTH  LOK  SABHA

 (ou  StatementNo  XV,  .

 (vm)  Statement  Nu  XXXV  .  .

 (ex)  Statement  No  XXII,  न

 (x)  Statement  No  XXVI  .  नि

 XVIII,  .

 XVI,  :

 XIX,

 XU.

 (at)  Statement  No  XI  वि

 (af)  Statement  No

 “xat)  Statement  No

 (cm)  Statement  No

 (ste)  Statement  No

 (evn)  Statement  No  XID,  +.

 (xt)  Statement  Nv  ४  ५  .  .  7

 (aunt)  Statement  No  I

 (xs  Statement  No  TI  ;

 [Placed  m  ubrars.  Sce  No

 Norirrcations  unper  Errorr  (QUALITY
 Contrro,  anp  Inspectton)  Act,  3563

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHHI
 VISHWANATH  PRATAP  SINGH):  I
 beg  to  lay  mn  the  Table—

 ie)  A  copy  each  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  versions)  under  sub-

 First  Session,  r97!
 Second  Session,  I97I.
 Third  Session,  .977
 Fourth  Session  79723
 Fitth  Session  7972
 Sixth  Session,  2972
 Seventh  Session,  973

 Exghth  Sesston,  1973.
 Ninth  Session  973
 Tenth  Sesswn  3974

 Eleventh  Session,  974
 Twellth  Session,  r974.

 Twelfth  Session,  1974.
 '  T—yojo  “sy

 section  (3)  uf  section  77  of
 tte  Export  (Quality  Control
 and  Inspection)  Act,  l943

 g)  The  Export  of  Fish  and
 Fish  Products  (Inspection)
 Second  Amendment  Rules,,
 ‘1974,  published  in  Notifica-
 ton  No  8.0,  3354  in
 Gazette  of  Indie  dated  the
 Rist  December,  1974


